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Council of India, New Delhi,
for the year 1993-94.

(b) Annual Accounts of the Medical
Council of India, for the year
1993-94, and the Audit Report
thereon.

(¢) Review by Government on the
working of the above Council.

(d) Statement giving reasons for the
delay in laying the papers
mentioned at (a) and (b) above.
[Placed in Library. See No. LT-
8936/95]

(viii) (a) Annual Report of the Kidwai
Memorial Institute of Oncology,
Bangalore, for the year 1994-95.

(b) Annual Accounts of the Kidwai
Memorial Institute of Oncology,
Bangalore, for the year 1994-95,
and the Audit Report thereon.

(¢) Review by Government on the
working of the .above Institute.
[Placed in Library. See No. LT-
8932/95]

(ix) (a) Annual Report of the National
Institute of Health and Family
Welfare, New Delhi, for the
year 1994-95.

(b) Annual Accounts of the
National Institute of Health and
Family Welfare, New Delhi, for
the year 1994-95, and the Audit
Report thereon.

(¢) Review by Government on the
working of the above Institute.
[Placed in Library. See No. LT-
8935/95]

III. A copy each (English and Hindi) of
the following Notifications of
the Ministry of Health and
Family Welfare, under Section
23 of the Prevention of Food
Adulteration  Act, 1954

[RAJYA SABHA]
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together with a statement giving
reasons for delay in laying the
Notifications:—

(1) GSR No. 300(E), dated the 9th
March, 1994, publishing the
Prevention of Food Adulteration
(4th Amendment) Rules, 1994.
[Placed in Library. See No. LT-
8928/95]

(2) GSR No. 105(E), dated the 22nd
February,
1994 publishing the
Prevention of Food Adulteration
(Ist Amendment) Rules, 1994,
together with  corrigendum.
[Placed in Library. See No. LT-
8927/95]

IV. A copy (in English and Hindi) of the
Indian Red Cross Society, New
Delhi, Notification No. 48/
Org./93-94, dated the 17th June,
1995, publishing the Indian Red
Cross Society Rules, 1994, under
sub-section (2) of Section 5 of the
Indian Red Cross Society Act,
1920. [Placed in Library. See No.
LT-8934/95]

I. Uttar Pradesh State
Universities Ordinance, 1995.

II. Report and Accounts (1993-94) and
1994-95) of the Regional Institute of
Technology Jamshedpur, University
of Hyderabad and Pondicherry
University.

KUMARI VIMLA VERMA: Madam I
lay on the Table:—

(I) A copy (in English and Hindi) of the
Uttar Pradesh State Universities (Third
Amendment) Ordinance, 1995 (U.P.
Ordinance No. 37 of 1995), under sub-
clause (a) of clause (2) of Article 213 of
the Constitution, read with subclause (iv)
of clause (c) of the Proclamation, dated the
18th  October, 1995, issued by the
President in relation to the State of U.P.
[Placed in Library, See No. LT-8939/95]

(II) A copy each (in English and
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Hindi) of the following papers:—

(i) (a) Annual Report and Accounts of
the Regional Institute of
Technology, Jamshedpur, for
the year 1993-94 together with
the Auditors' Report on the
Accounts.

(b) Review by Government on the
working of the above Institute.

(c) Statement giving reasons for
the delay in laying the papers
mentioned at (a) above.
[Placed in Library, See No.
LT-8674/95]

(ii) (a) Twentieth Annual Report of the
University of Hyderabad, for
the year 1994-95.

(b) Review by Government on the
working of the above
University. [Placed in Library,
See No. LT-8672/95]

(iii) (a) Ninth Annual Report of the
Pondicherry
University

Pondicherry for the year

1994-95.
(b) Annual Accounts of the
Pondicherry University,

Pondicherry for the year 1994-
95, and the Audit Report
thereon. [Placed in Library,
See No. LT-8673/95]

(¢) Review by Government on the
working of the above
University.

I TR® SMgRT IUHRHI AR 3fR
AT fATR0T H3ATerd 1 A

Il. IRA WRPR TAT g aoficad
I FRUNTE fafo & 9 F=
SECINISIER]

AFRE  SMYfd, SUHERHT AME 3R
e faavor #Are (AFRE g
fawmm) & wow w5 el o aE)

# fFr=faRad o= 941 ged R e
g:
(®) 91C 3R A1 ATH T 1976 B
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gRT 83 Bl IU-GRT (4) & AL AR
YR, IUHIHT A AR ATGoId fawor
PSR EIREISINITCR]

STfeRgaTIall o Ub-Teh Uy (SIS qe
%qufﬁ) :-

(1) 91e 3R 71 AHF (FHorge avge)
wol WINed 1, 1995 &1 JehIRId B
arell |odiofo Ho 784(3r), fadie 8
R, 1995 |

(2) 91€ 3R A9 qFE (Yhoigeh agY)
g dNe 799, 1995 BT THBIRAT B
grell |owofo Ho 788 (31), faid 8
famR, 1995 |

[Placed in Library, See No.
LT-8977/95]

(3) d1e iR A AFE (Yhorgh axgY)
gigat Henes a9, 1995 &1 gHIlRE H-
qrell HFoHoF0 o 693(31), fadid 21

P, 1995 |

(@) IR A1 R ARATIH, 1986 DI
gRT 39 & A AMRE MY, IUHRHI
A 3R A Ao #57era (AFRe
JMYfT fawmT) @t Fr=faRaa srfergaelt &
LERERINICPRIRPINSR RS

(1) IR AFS IR (FRINCGTS B
gfh, da1 @ e &R fded) weie
119, 1995 BT THTRIT B dTell A0BHI00
H0 735 (3), f&=T® 10 Ta=R, 1995 |

(2) YRR A% GRI (HHATRAT BT FaT
oIt gd forder) (wemer) fafas, 1995 @1
THTRI HRA dTell FOHI0fT0 o 749(31),
famie P16 TawIR, 1995 |

(3) YR AMG RN (TS, fad
qT 39 Uel W Wfa) (Henee) fafe,
1995 1 HHIRIT B dTell FI0HI0M0 Ho
750(3), f&ie 16 TawR, 1995 |

[Placed in Library.



